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Assistance for Construction of School Buildings 
washed away in Bihar

3684. SHRI RAMAVATAR SHASTRI: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether a large number of Primary 
and other school buildings in Bihar had been 
washed away by the last devastating floods, if 
so, the facts thereof;

(b) whether the Government of Bihar 
had demanded any assistance from the Central 
Government for construction of Primary 
School buildings ; and

(c) if so, the type of assistance demanded 
and the reaction of Government thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV): (a) to
(c). It was reported by the State Government 
that many school buildings in Bihar were dama-
ged due to floods. A Central Team on Flood 
Relief Measures in Bihar assessed the damages 
caused by floods in Bihar and on their recom-
mendation, a bulk assistance was provided to 
the State Government which also included 
provision for repairs to damaged school 
buildings.
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Introduction of S. C. and S. T. Orders 
(Amendment) Bill

3686. SHRI RAMAVATAR SHASTRI : 
SHRI C. K. CHANDRAPPAN :

Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state the 
time by which Government propose to re-in- 
troduce the scheduled Castes and Scheduled 
Tribes Orders (Amendment) Bill, which lapsed 
with the dissolution of the Fourth Lok 
Sabha ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : Efforts are 
being made to introduce the Bill during the 
current session of Parliament.

Allotment of improved Milk Powder and 
better Oil to D. M .S .

3687. SHRI INDER J. MALHOTRA : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) the quantity and value of imported 
milk powder and butter oil allotted to D.M.S, 
including free gifts, during October, 1971- 
March. 1972;

(b) the use made thereof ; and

(c) whether butter-oil is being converted 
into ghee and not milk, for which import aid 
is intended ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): (a) The required informa*




